INCOME TAX APPELLATE TRIBUNAL CHENNAI BENCHES CHENNAI
Rt 11 - 14 #AE 2026 g NS\ FT TS5

CONSTITUTION FROM 11.05.2026 TO 14.05.2026

Hon’ble S/Shri/Ms. Bench
George George.K, VP & “c”
Padmavathy.S, AM

Aby.T.Varkey, JM & “B”
S.R.Raghunatha, AM

Inturi Rama Rao, AM & “D”
S.S.Viswanethra Ravi, JM

Padmvathy.S, AM & “A”

Manu Kumar Giri, JM

Chennai
Dt:06.05.2026

Court Room
2 (THROUGH HYBRID HEARING)

3 (THROUGH HYBRID HEARING)
4 (THROUGH HYBRID HEARING)

2 (THROUGH HYBRID HEARING)

Sd/-
GEORGE GEORGE.K
VICE-PRESIDENT(CZ2)

By Order

f)/ e
\4‘IING ANMING OFricER



